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1. AShidtosh. %MM@, son/daygtter/wife of STi... ks i3, ho7) Bbiory
S 2 BOlOQING 80 o e S (BT, Vid ko Sha Secretom o

service and presently Working as .......AHSAS AR S sisssssvississianssansess
give herein below the detalls of the assets (immovable, movable, bank balance, etc.) of

years,

ek

myself, my spouse and dependants*:

A ovable :
{Assets In joint name indicating the extent of joint ownership will also have to be

given)

[&r. |  Description Seif Spouse | Dupendant-1 | Dependsnt-2 | Dependant-3
No, S e 3], | Names [ Etc Name |
7 ot l :
R s 350007 19650 =" Divyim
(i} | Deposits in <130 Proged
2| Banke; Financiat | - 700, S mwj SV, SHSVSNSIEN Fu——
Institutions And | /50 000 | anppo= | NI L
- Non-Banking a1 S S
Financial
Companies
@ | sonas, |
Debentures and | s .
 Shares In Bwetd S T NiL
companies ’
{Iv) | Other financial
institutions, . .
NSS, Postal NI L NiL NI
' Savings, LIC i e
{—{ Policies; etc——| | i T D
(v) | Mator Vehicles |32 30
3@7361J == ML
| make, etc.) Thrdospid (33D 0|8 p—
V1) | Jeweliery (give | ClOWd (e27d
details of §pg o 20T
weight and . BeODoR = i Ni L —_— —
value) 3 bopgm
e W) = Yy
(vil) | Other assets,
such as values \i N NiL i
of claims / L ; gL L
| interests
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means a person substantially dependent on the income of the

employee.

%LM}\'Q)(A‘% g VN

1o



rard ;' = O

also have to be Indicated]

[MNote: Prﬁﬁeﬁb&s En iafnt'cwnershkp indicating the extent of joint ownership will

Br.

‘Description Self

Dependant-1
Hame

Spouse
ame

Dependant-2
Nama

Dependant=-3
Etc. Name |

_No.
(1}

‘Agricultural Land

- Extent (Total

- Location(s}
- Survey number{s)

measurement)
-Current market value

—

PR

} v
—_ —

(i)

- Extent (Total

Mon-Agricultural Land
- Lacation(s)
- Survey number(s)

measurement)
~Current market value

L H U

().

and residential}

 number(s)
- Extent (Total

val

Eulﬁdmgs {Cbmmarc!ai

Location(s)
- Survey /door

measurement]
- Cun'ent market

’ L
HUF

(W)

Houses / Apartments,
ete.

= Locatlon(s)

= Survey fdoor
number(s)

- Extent (Total
measurement}

= Current market
value

-~

Hur

(v)

Others (such as

interest in property) | ' -

M L MY L

—_—

(2)

1 give herein below the details of my liabitities / overdues to public ﬂnam:iaﬁ

msti‘tutlons and government duesi-
[Note ¢ _ Please glve separate details for each item)

Sr. | Description Name & addruss of Bank / Amount outstanding as
N, ' Financlal mtmminnsﬁ} i O Licosisbresesstansores
: mmsg.t sy :
{a) | (i} Loans from Banks g )
(11} Loans from financial
| institutions

(lil) Government Dues:
{a) dues to departments
dealing with government
accammuodakion

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
eleckricity
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(d) dues to departments
deallng with telephones
() dues to departments
dealing with government

transport (Including

aircraft and helicopters)
{f) Other dues, If any

NiL 7 AL

e Ni

——— NiL Ay

(b} | (i) Income Tax including

surcharge [Also indicate ,
the assessment year upto [&a61 = @prrzm)

which Income Tax Return 60
flled. Give also Permanent 1 T 769 el
Account Number (PAN]] ASSe@ mt YL — 1021~
(i} Wealth Tax [Also
Indicate the assessment
year upto which Weaith
Tax return filed.]
(ili} Sales Tax IOnly in ,
case of proprietary MY L N
business] ) :
(iv) Property Tax i ML 201

M

ML e

GPF/CPF/PRAN No,

)10 IUL105?666 |
Gender i M| (M)

Date of Birth

s 11 1glg [v | wommpyy

0o la |o

I

aame RN BES e

S T [ BLA bk gy one seaefemox. Sovi Q)]
(Full Name e.g. B.A.S,-Blhar Administrative Service,

B.5.5.- Bihar Secretariat Service ete.)

Heng: Pistus Y srramARMKE .
I hereby declare that the above details are true to the best of my
knowledge and belief,

Signature ..... . Lu\f’u)\,\ w % b“K\‘
Name of Employee: .. ASAALD I TAbAIs kA

place:... 204 ... Designation:.... A (LAY e

pate:,.| &5 102/ . 2a) ) Department:.3. ka0 Vil ho. S0bAY.......
(eoreferiode

Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prescribed format.



